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ANNUAL ACCOUNTS OF THE ANIMAL
WELFARE BOARD, MADRAS FOR 1979-80
AND STATEMENT FOR DELAY,

THE MINISTER OF STATE IN
THE MINISTRIES OF AGRICUL-
TURE AND RURAL DEVELOPMENT
(SHRI R. V. SWAMINATHAN}: I
beg to lay on the Table,

(1) A codpy of the Annual Ac-
counts (Hindi and English versions)
of the Animal Welfare Board Mad-
ras, for the year 1979-80 together
with Audit Certificate thereon;

(2) A statement (Hindi and Eng-
lish versions) showing reasons for
delay in laying the documents men-
tioned at (1) above.

(Placed in Library. See No. LT—
3761182).
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PROF RUP CHAND PAL (Hoogly):
Sir, the Information Minister has is-
sued a circular to AIR centres prior
lo 19th January All-India Industrial
strike not to pruject the success of the
bandh and laler on he denied in the
House that he issued any such circular,

SociaL  SECURITY CERTIFICATE RULE,
1982 ANp NOTIFICATION UNDER GOV=

ERNMENT SAVINCg CERTIFICATES
Act 1959, ..

THE DEPUTY MINISTER IN THE
MINISTRY OF FINANCE (SHRI
JANARDHAN POQOJARY): I beg to
lay on the Table

(1) A copy of the Social Security
Certificates Rules, 1982 (Hindi and
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English versions) published in No-
tification No, G,S.R. Z59(E) in
Gazetie of India dated the 20th
March, 1982, under sub-section(3)
of 12 of the Government Savings
Certificate Act, 1959.

{2) A copy of Notification No.
G.SR. 260(E) (Hindi and English
versions) published 11 Gazette cf
India dated the 20th March, 1982
issued under  sub-section (3) of
section 1 of the Government Szavings
Certificaates Act, 1959.
(Placed in Library. See No,
3762/82),
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THE DEPUTY MINISTER IN THE
MINISTRIES OF EDUCATION AND
CULTURE AND SOCIAL WELFARE
(SHRT F. K. THUNGON): I Jwg to
lay on the Table

(1) ‘A copy of the Detailled De-
mands for Grants (Hindi gnd En-
glish versions) of Ministry of Edu-
cation and Culture, (Depariment
of Education) for 1982-83. (Placed
in Library See No. LT—3763/82),

(2) A copy of the Detailed De-
mands for Grants (Hindi and IEng-
lish versions) of Ministry of Edu-
cation and Culture (Department of
Culture) for 1982-83. (Placed in
Library. See No. LT-3764/82),

12.05 hrs.
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MESSAGES FROM RAJYA SABHA

« SECRETARY: Sir, I have to report
the following messages received [rom
the Secretary-General of Rajya

,:* Sabha:—

(iy “In accordance with the pro-
vision of rule 111 of the Rules of
Procedure and Conduct of Business
in the Rajya Sabha, I am directed

CHAFYRA 8, 1904 (SAKA) Rep.
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to enclose a copy of the Indian Rail-
ways (Amendment) Bill, 16862,
which has been passed by the Raiva
Sabha at its sitting held on the 5ih
March, 1982.”

(ii) “In accordance with the pro-
visions of rule 111 of the Rules of
Procedure and Conduct of Business
in the Rajya Sabha, I am directled
to enclose a copy of the Industrial
Employment  (Standing Order)
Amendment Bill, 1982, which has
been passed by the Rajya Sabha at
its sitting held on the 25th AJarch,
1982.”

BILLS, AS PASSED BY RAJYA
SABHA
SECRETARY: Sir, I lay on the Table
of the House the following Bills as
passed by Rajya Sabha:—

(1) The Indian Railways (Amend-
ment), Bill 1982.

(2) The Indusirial = Employment
(Standing Ordersy Amend-
ment Bill, 1982,
12.06 hrs,

ESTIMATES COMMITTEE

TWENTY-FOURTH REPORT

SHRI S. B, P. PATTABHI RAMA
RAQO (Rajahraundry);  Sir, T beg ta
present the Twenly-fourth Repork
(Hindi and English  versions) of the
Estimates Committee on the Ministry
oy External Affairs—Overseas Indiana
in West Asia, Sri* Lanka, Malaysia,

Burma, Indonesia and  Singapore—
Part III—South East Asia (Burma,
Malavsia, Singapore and Indonesia).

COMMITTEE ON PUBLIC UNDER-
TAKINGS

THIRRY-SIXTH REPORT

SHRI BANSI LAL (Bhiwani): 1 beg
to present the Thirty-sixth  Report
(Hindi and English versions) of the
Committee on Public Undertaking on
Actlon Taken by Government on the.



